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Exchange in respect of Bsted compunics and as per books in the case of mon listed

Declavation of Assets and Liabilities

Year-2025-2026

...... Q.u.‘j.h.......Qﬁﬂ.&.!xﬁ:........mm.v'Lnghlclv’\\i['c N?HETHﬂsCf-NHﬁ
aged gﬁ........\’uuru, belonging o BTHAR.. NINHAN.. . SAGRA....... service and
presently working as (DPIP\GPYN

assets (immovable. movable, bank balance, etc.) of myself, my spouse and dependants® ;

.. given here in below the details of the

Details of movable assels

(Assets in joint name indicating the extent of |0|nt ownership will also have to be given)
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Dependant  here

cmployee.
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No

means

a  person

Details of Immovable assets

substantially

dependent

on

the

income of

the

[Note: Properties in joint ownership indicating the extent of Joint ownership  will
also have to be indicated|
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(i)

(i)

(iii)

(iv)

(v)

(2)

Agricultural Land
- Location (s)

- Survey number(s)
- Extent (Total
measurement)

|- Current market value

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value
Buildings (Commercial
and residential)

- [.ocation (s)

- Survey number(s)

- Extent (Total
measurement)

| - Current market value
Houses / Apartments,

etc.

- Location (s)

- Survey number(s)

- Extent {Total
measurement)

- Current market value

QOther (such as

Non-Agricultural Land |

interest in property) |

I give herein below

institutions and government dues:-
[Note : Please give separate details for each item)|

the details of my liabilites / over

Self Spouse | Dependan-| Dependant- Dcpen'de{tv
name (s) | 2 -3
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ies to public financial

Sl. Description | Name & address of Bank / “Amount
No. Financial Institutions(s) / outstanding as
Department (s) W sassssveuianssaninasssnsss
(a) |(i) Loans from Banks 2, ﬁI 10,000 ,g/(___
(i) Loans from financial institutions | i -

|
[(111) Government Dues:

|
|
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|
|

(a) dues to departments dealing,
with government

~accommodation

(b) dues 1o departments dealing
with supply ol water

(¢) dues o departments dealing
with supply ol clectricity




(d) dues to departments dealing
with telephones

(¢) dues to departments dealing
with governments transport
(including aircralt and
helicopters)

(f) Other dues, if%inif’"” ;

\

(1) Income Tax inc]udiﬁéﬁﬂ'ﬁhﬁﬁ'é@ '
|Also indicate the assessment
year upto which Income Tax
Return filed. Give also
Permanent Account Number

__(PAN)] __ —

(i) Wealth Tax [Also indicate the
assessment year upto which
wealth Tax return filed. |

e
“ocPs6336C

i3 7--- N ope . . !
(iii) Sales Tax | Only in case ol |
. . |
proprictary business|

(iv) Property Tax

¢ Personal Detail

GPE/CPF/PRAN No. "

]

Gender - - (M/F)

Date of Birth - [BTaleld |1 Ja 1 2| (DDMMIYYYY).
Class/Group - I;wm_‘a"_’w—l (A/B/C)

- [offee Al (O] 55|

(Full Name e.g. B.AS. - Bihar Administrative Service,
B.S.S.~ Bihar Sceretariat Service ete.)

Padara SN

details are true to the best of my knowledge and belief.
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I hereby declare that the above

Home District

Signature:
Name of Employee: . : WIS, Bresd .
Designation: @WQEWT?WQOW‘“)
Department: e 1 o) e o —

Place: PATNA
Daic: 6!@, 3\3035

Please sign each page of the declaration. Asset declaration form must be A4 size
) in |n'cscribccl format.

Note:
white paper with computer typed (single side



